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Applicant present in person along with
Mr. P.N. Jatti counsel for the applicant.
Mr. Satish Chand Purohit counsel for the
respondents.

Learned Counsel, for the applicant on
instructions from his client submits that the
applicant wants to withdraw this OA as he is not
interested in continuing as contingent worker.
Accordingly, the OA stands disposed of.
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